
405



Execution Application No. 27 of 2023

In
Original Application No.56l of 2022

(M.A. No. s4 of 2023)

Urvashi Shobhna Kachari . Applicant

Versus

Union of India & Ors. Respondent(s)

Shashikant Purohit Applicant in EA

I. BACKGROUND

l. That, the Hon'ble National Green Tribunal, Principal Bench, New Delhi, in
the matter of E.A. No. 27 of 2023 in O.A. No. 561 of 2022, Urvashi Shobhna

Kachari Versus Union of India Ors. inter a/ra issued following directions on

12.10.2023:

xxx.........
6. Let the appropiote steps be taken bg tle concemed autL@ities to
amplg tle earlier directions of the Tribunal keeping in uiew the
deficiencies which tnue been pointed out in the chart filed today, as
also the szbmission of Counsel for applicant noted aboue,

xxx... .... .. ...xxx

.lr.nirxxx........

2. In compliance of orders dated 08.02.2023 and 08.08.2023, action taken

report has already been filed on behalf of Uttarakhand Pollution Control

Board as well as State ol Uttarakhand on dated 29.08.2023 and 01.09.2023,

respectively. Further, in compliance of order dated 12.10.2023 passed by

Hon'ble NGT compliance status is as given below:

II. COMPLIANCESTATUS

ln compliance of above said order of the Hon'ble NGT, the concemed

District Magistrates have submitted its compliance status. Point wise

compliance is given as below:
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l. Hemkund Sahib Track:
District Chamoli

Action Points Action Taken

A, Take effective remedial
measures

Necessary effective measures have
taken by the Concemed authorities
smooth operation of Chardham yatra.

been
for

B. Formulate a Joint
Committee and take stock
of the situation and
prepare road map.

C. Formulation Action Plan and undertake site visit and interact with
stakeholders. Action Plan encompass-

The Uttarakhand Govemment has made
mandatory provisions of online
registration of pilgrims/tourists who are

coming to the Chardham Yatra. Once the
registration process is complete, pilgrims
are assigned urique QR codes for frrther
verification.

In order to facilitate smooth operation of
the Chardham Yatra, daily weather
forecasts are also published and are being
broadcasted through electronic and print
media on a regular basis.

Prior registration process would limit the
numbers of pilgrims/tourists as well as

number of vehicles on the Chardham
routes. Appropriate parking space is being
earmarked for parking of vehicles at

various locations.

Appropriate parking arrangement for
vehicles have been made at Govindghat
(2 Nos.) and Pulna.

ii) Number of equine/mules
consistent with the
carraing capacity of eco-
sensitive area:

Hemkund Sahib track is divided into two
part i.e Pulna to Ghanghariya and

Ghanghariya to Hemkund Sahib.
Registration of Equines,Mules is being
carried out through EDC, Bhundar, a

local group designated by Zila Panchayat,
Chamoli, and only registered
Equines,Mules are permitted to operate in
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Formation of Joint Committee was done vide
offi ce memorandum no. ll 1047 23 lxfrVlll-
1-2023 dated 06.03.203.

i) Limiting Number of
vehicles and type of
vehicles, number of
tourists consistent with
the carrying capacity of
eco-sensitive areas.
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I

Hemkund Sahib route through rotation
basis.

A total of I 120 Equines,A,Iules were
permitted for the year 2023.

Two team of Veterinary doctors were
posted at Pulna and Ghanghariya for
vaccination and regular check of
Equines/NIules.

ln case of death of Equines,Mules, posr-
mortem is done in presence of owner of
Equines/lttIules, EDC member and
Veterinary doctor. Carcass is disposed
through deep burial.

Regular check-up of Equineslvlules is
done by Veterinary doctors posted at
Pulna and Ghanghariya, assisted by EDC
members posted along the track.

I

D. Review and plan infrastructure for:

i) Waste management.
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The EDC, Bhundar is engaged for waste
managem€nt along the Hemkund Sahib track.

. 17 permanent and 04 temporary toilets
were made along the track and
maintenance/cleaning is done by EDC,
Bhundar. Soak pits have been made for
disposal of wastewater. No sewage
treatment plant is located in the track.

. For disposal of dung generated by
Equines/IVlules, 12 pits were made and
organic solution also used to control odor
and increase decomposition.

. 50-60 " Paryavaran Mitra" were engaged

by EDC for waste collection and
management,

. Plastic waste is segregated by Paryavaran
Mitra and sent to collection Centre.
Collected waste is compacted through
Plastic Waste Compactor located at Pulna
and sent for recycling.
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In case of death of Equines/I\,Iules, posr-
mortem is done in presence of owner of
Equines[\4ules, EDC member and
Veterinary doctor. This process make ease
of getting insurance claim. Carcass is
disposed through deep burial at remote
area under supervision of EDC Member.

EDC undertake disposal of dead
Equines,4Vlules. Estimated cost of disposal
of dead Equines/lvlules is about Rs. 3000
per dead body, which includes digging and
salt etc. Post burial visit also undertaken
by EDC members.

Regular check-up of EquinesilVlules is
done by Veterinary doctors posted at Pulna
and Ghanghariya, assisted by EDC
members posted along the track.

Water tanks also made for Equines,Mules
along the track.

iii. Safety precautions and
determining CCTV
camera locations.

EDC office is located at Ghanghariya and
equipped with CCTV. Hotels located aiong
the Ghanghariya also provided CCTV. Police
officials also use CCTV footage as and when
warranted.

iv. Preparing SoP and display
boards with Dos and
Don'ts.

Display/Signage have been provided along the
track regarding Do's & Don'ts. Around 100
display boards have been installed along the
yatra tmck.

iii) Demarcation of areas
where activities
incompatible with
environment are
prohibited/regulated.

Forest Departrnent also depute olficials at
Pulna, Bhundyar and Ghanghariya for
monitoring. ln case of violation observed,
penalty of Rs. 500/- is levied by Forest
department.

iv) Source of funds to sustain
regulatory measures,
trallic management at
suitable locations,
compliance of
environmental norms
including Water Act, Air
Act,&E(P)Act.

EDC is self-sustaining agency and undertake
registration of Equines/1\{ules, operation of
barrier and collection of tariff from
touristsipilgrimage. Waste management also
undertaken by EDC.

fuver Bhundar runs along the Hemkund Sahib
track and join the River Alaknanda at
Govindghat. The nearest water quality
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ii) Fast disposal of dead
mules and other measures
for protection of flora and
fauna.
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monitoring station located on river Alaknanda
is Vishnuprayag, which is about 7 .2 Km.
downstream of Govindghat. Regular water
quality monitoring is being canied out by the
Uttarakhand Pollution Control Board at
Vishnuprayag on monthly basis. Water quality
monitoring data indicated the water quality of
Class "A" as per Designated Best Use (DBU)
Criteria of Cennal Pollution Control Board.

For the purpose of awareness,
displays/signage/banners have been provided
along the track. Documentary is also screened
at EDC office Ghanghariya for tourist not to
pollute and maintaining cleanliness.
Loudspeaker is also prohibited in Valley of
Flower area.

E, Discouraging use of food
and products packaged in
non-biodegradable
packaging material,
encourage waste disposal
at designated places and
involve citizen in
maintaining cleanliness
and hygiene,

F. Execute and duly monitor
the Action Plan, which
may be revised
periodically.
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lty

v) Imparting awareness and
education to tourists,
inhabitants and
operators.

r Forest ofticial are positioned at Pulna,
Bhundyar and Ghanghariya for monitoring
and suweillance. In case of violation
observed, penalty ofRs. 500/- is levied by
Forest department.

. Equines/I\4ules's dung is managed by EDC
and 2 pits were made for dung disposal
and organic solution also used to control
odor and faster decomposition.

. 50-60 " Paryavaran Mitra" were engaged
by EDC for waste collection and
management.

. Plastic waste is segregated by Paryavaran
Mitra and sent to collection Centre,
Collected waste is compacted through
Plastic Waste Compactor located at Pulna
and sent for recycling.

. About 50 Ton plastic waste were collected
by EDC in the year 2023 yarra period and
sent for recycling.

EDC, Bhundar works under the
supervision and guidance of Director,
Nandadevi National Park, Joshimath and

Zila Panchayat, Chamoli. Effective
monitoring is done by concern department.
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G. Set up Waste Processing
/Management facilities for
biodegradable and non-
biodegradable waste at
appropriate locations,
using best practices on the
subject.

The EDC, Bhundar is engaged for waste
management along the Hemkund Sahib track.

. 17 permanent and 04 temporary toilets
were made along the track and
maintenance/cleaning is done by EDC,
Bhundar. Soak pits have been made for
disposal of wastewater. No sewage
treatment plant is located in the track.

a

For disposal of dung generated by
Equines/lvlules, 12 pits were made and
organic solution also used to control odor
and increase decomposition.

50-60 "Paryavaran Mitra" were engaged
by EDC for waste collection and
management.

Plastic waste is segregated by Paryavaran
Mitra and sent to collection Cente.
Collected waste is compacted through
Plastic Waste Compactor located at Pulna
and sent for recycling.

Waste grinding machine and two plastic
bottle crusher have been installed and
Ghanghariya with assistance of DFO,
Nandadevi Biosphere Reserve (NDBR)
and one plastic compactor machine is
established at Pulna. Collection and
disposal of 50 Ton plastic waste during
2023 yatra period is an indication of
effective collection and disposal
mechanism of solid/plastic waste along the
Hemkund Sahib track.

H. Allocate requisite funds at
District and Gram
Panchayat level for
execution of action plan
under the final;
supervisions of Chief
Secretary.

EDC is self-sustaining agency and
undertake registration of Equines/trIules,
operation of barrier and collection of tariff
from tourists/pilgrimage. Waste
management also undertaken by EDC.

However, Zila Panchayat, Chamoli also
provide assistance for smooth operation of
yatra.

Reply submitted by District Magistrate, Chamoli is enclosed as ANNEXURE-I.

Page 7 of 20
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2. Kedarnath Yatra Route:
District Rudraprayag

Action Points Action Taken

A. Take effective
remedial measures

Necessary effective measures have been taken by
the Concemed authorities for smooth operation of
Chardham yatra.

B. Formulate a Joint
Committee and take
stock of the situation
and prepare road
map.

C. Formulation Action Plan and undertake site visit and interact with
stakeholders. Action Plan encompass-

i) Limiting Number of
vehicles and type of
vehicles, number of
tourists consistent
with the carrying
capacity of eco-
sensitive areas,

For Kedarnath Yatra route:

Zila Panchayat, Rudraprayag provided parking
arrangement for 500 Four wheelers and 150

two wheelers at Soneprayag and for 150 four
wheelers at Sitapur.

Police Departrnent also identified temporary
parking places at Gulabrai ground,
Rudraprayag; Agustyamuni ground at
Agustyamuni town and ChandrapuriSyalsaur.

Traffic Police also identified danger zones in
National highway between Rudraprayag to
Soneprayag.

Pilgrims/tourists vehicles are permitted up to
Soneprayag only. Thereafter, 100 four vehicles
are allowed to operate up to Gaurikund, while
50 vehicles are kept in reserve.

The Uttarakhand Tourism Development Board
has developed web-portal for registration of
pilgrims. Verification is done at Soneprayag
before movement to Kedamath dham.

Traffic Police has identified traffic congestion
points and depute traffic police / civil police
for [affic management.

Registration of Equines/Tvlules is done by Zila
Panchayat, Rudraprayag after health check-up
and issuance of certificate by veterinary

Page 8 of 20
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Formation of Joint Committee was done vide
office memorandum no. V1047231XXXVII[-I-
2023 dated 06.03.203.

ii) Number of
equine/mules
consistent with the
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carrying capacity of
eco-sensitive area:

doctors.

License for plying of Equines/I\tlules is issued
after testing of Glanders disease and insurance
under "Pashudhan Bima". Ear tagging is also
done before issue of license.

Digital Identification Card were also issued to
hawkers/owners and RFID tagging of
Equines,A4ule is done to locate their acrual
location.

7 Veterinary doctors & 5 Para-veterinary staff
were posted at along Kedarnath yatra route for
health check-up of Equines/Ivlules.

A total of 5848 nos. sample for testing of
Glanders disease were taken. Glanders
positive Equines/lvlules were not permitted to
operate.

In case of death of Equines,Mules, after
completing due procedure, carcass is disposed
by agency i.e. Sulabh Intemational through
deep burial, as per Standard Operation
Procedure (SOP).

17 Luke water tanks were also made for
Equines/IV1ules and Mules Task Force
persorurel also deputed

The State govemment has permitted only 5000
Equines/Itlules for plying in Kedamath yatra
route. However, through RFID tagging, it is

ensured that the maximum permissible nurnber
do not increase at any point of time. The Mules
Task Force also ensures the prevention of
cruelty against Equines,{Vlules. In case of any
cruelty observed then challan is issued and
further action of debarment of the owners of
Equines/It{ules is done.

I

I

a

D. Review and plan infrastructure for:

i) Waste management. Sulabh lnternational was engaged for waste
management along the Kedamath yatra track.

. 28 permanent toilets having 308 toilet seats with
soak pits facility and 251 steel framed toilets
with leach pits have been made for disposal of

lry
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wastewater. No sewage treatment plant are
located in the track. However, Sewage
Treatment Plant in Kedamath dham is under
construction.

For disposal of dung generated by
Equines,Mules, dung pits were made. Further,
composting is done at Rampur. Appropriate
manpower is deputed for cleaning of dung.

Paryavaran Mitra were engaged by Sulabh
Intemational and Nagar Panchayat, Kedamath
for solid waste management. Paryavaran Mitra
were also deputed various towns located along
the yatla route.

Plastic waste is segregated by Paryavaran Mita
and sent to collection Cenhe located at
Gaurikund and Soneprayag. Collected waste is
compacted through Plastic Waste Compactor
and sent for recycling.

Use of banned Single Use Plastic (SUP) items is
strictly followed.

ii) Fast disposal of dead
mules and other
measures for
protection of flora
and fauna.

In case of death of Equines/lvlules, post-mortem
is done by Veterinary doctor. Carcass is
disposed tfuough deep bwial at identified areas

under supervision of Sulabh lntemational, as

per SOP.

Regular check-up of Equines/\{ules is done by
Veterinary doctors posted at various locations.

Luke water tanks were also made for
Equines/lv1ules along the yatra route.

iii)Safety precautions
and determining
CCTV camera
locations.

Police department has provided 65 CCTV
cameras at various locations which are
connected with concemed Police Chowki.

Apart from above, 16 PTZ cameras and 12 fixed
cameras are installed with record back-up
facilities. All cameras are connected with
control room at Police Control Room,
Soneprayag and other offices.

CCTV cameras help in management of traffic,
parking, Equines/lvlules operation, Safety of
pilgrims in Kedamath track, watch on landslide

I

a
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prone/sensitive areas.

Mobile based App is prepared for operation and
health checkup status of Equines,Mules. Said
App is access to vetednary doctors and Officials
responsible for yatra management.

SIP based public addLress system is also
provided for and access is given to Police
Control Room, Yatra Control Room and District
Disaster Management Offi ce, Rudraprayag.

iv) Preparing SoP
display boards
Dos and Don'ts.

and
with

Display/Signage have been provided along the
yatra route regarding Do's & Don'ts.

Public Address System also provided to
information disseminations and communication
etc.

a

v) Demarcation of areas
where activities
incompatible with
environment are
prohibited/regulated.

Forest Departrnent also depute officials along
the yatra track. Forest department has reported
15 cases of illegal encroachment of forest area
along the track and levied penalty of Rs.
12,94,500.00

vi) Source of funds to
sustain regulatory
measures, traffic
management at
suitable locations,
compliance of
environmental
norms including
Water Act, Air Act,
& E @) Act.

For appropriate management, yatra track is
divided into 4 zones and budget is allocated for
yaIja management as well as waste
management.

River Mandakini runs along the Kedamath yatra
track and join the River Alaknanda at
Rudraparayag. The nearest water quality
monitoring station located on river Mandakini is
at Rudraprayg before confluence with river
Alaknanda. Regular water quality monitoring is
being carried out by the Uttarakhand Pollution
Control Board at Rudraprayag on monthly
basis. Water quality monitoring data indicated
the water quality of Class "A" as per Designated
Best Use (DBU) Criteria of Central Pollution
Control Board.

a

For the purpose
displays/signage/banners
along the track.

of awareness,
have been provided

SIP based public address system is also
provided for and access is given to Police
Control Room, Yatra Control Room and District

Page 11 of 20

vii) Imparting awareness
and education to
tourists, inhabitants
and operators.
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Disaster Management Office, Rudraprayag.
Information&Iessage dissemination is done
though these system.

E. Discouraging use of
food and products
packaged in non-
biodegradable
packaging material,
encourage waste
disposal at designated
places and involve
citizen in maintaining
cleanliness and
hygiene.

Banned single use plastic items are prohibited in
Kedarnath dham. Nagar Panchayat, Kedamath
has levied penalty of Rs. 39,800.00 through 69
challans.

!

a

Waste bins were
vehicles.

made compulsory in all

a

For disposal of d.-g generated by
Equines,Mules, dung pits were made. Further,
composting is done at Rampur. Appropriate
manpower is deputed for cleaning of dung.

Paryavaran Mitra were engaged by Sutabh
International and Nagar Panchayat, Kedarnath
for solid waste management. Paryavaran Mitra
were also deputed various towns located along
the yatm route.

Plastic waste is segregated by Paryavaran Mita
and sent to collection Centre located at
Gaurikund and Soneprayag. Collected waste is
compacted through Plastic Waste Compactor
and sent for recycling.

Use of banned Single Use Plastic (SUP) items is
strictly followed.

Digital Direct Refund System is implemented in
Kedamath dham for collection and disposal of
plastic waste.

F. Execute and duly
monitor the Action
Plan, which may be
revised periodically.

For effective monitoring of yatra, Sector
Magistrate / Assistant Sector Magistrate are
appointed which ensure safe yatra management
as well as cleaning rangement etc.

G. Set up Waste
Processing
/Ilanagement
facilities for
biodegradable and
non-biodegradable
waste at appropriate
locations, using best
practices on the

Sulabh International was engaged for waste
management along the Kedarnath yatra track.

. 28 permanent toilets having 308 toilet seats with
soak pits facility and 25 I steel framed toilets
with leach pits have been made for disposal of
wastewater. No sewage treatment plant are
located in the track. However, Sewage
Treatment Plant in Kedamath dham is under

PaEe 12 ol 20
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subject. constructlon.

For disposal of dung generated by
Equines,Mules, dung pits were made. Further,
composting is done at Rampur. Appropriate
manpower is deputed for cleaning ol dung.

Paryavaran Mitra were engaged by Sulabh
Intemational and Nagar Panchayat, Kedamath
for solid waste management. Paryavaran Mitra
were also deputed various towns located along
the yatra route.

Plastic waste is segregated by Paryavaran Mitra
and sent to collection Centre located at
Gaurikund and Soneprayag. Collected waste is
compacted through Plastic Waste Compactor
and sent for recycling.

Use of banned Single Use Plastic (SI,IP) items is
strictly followed.

Waste disposal facility,A,IRF is under
construction at Kedamath, where biodegradable
and non-biodegradable waste would be
segregated.

Two MRF facilities namely at Kedamath dham,
and Trijuginarayan Marg and waste processing
center of Soneprayag were made operational
through third party/agency.

a

H. Allocate requisite
funds at District and
Gram Panchayat
level for execution of
action plan under the
final; supervisions of
Chief Secretary.

Requisite flmds have been allotted for agencies
engaged in waste management as well as

cleanliness activities.

Reply submitted by District Magistate, Rudraprayag is enclosed as

AI\INEXURE-2.
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3. Gangotri & Yamunotri Track:
District Uttsrkashi

Action Points Action Taken

Gangotri Track Yamunotri Track

A. Take effective
remedial
measures

Necessary effective measures have been taken by the
Concemed authorities for smooth operation of
Chardham yatra.

B. Formulate a Joint
Committee and
take stock of the
situation and
prepare road
map.

Formation of Joint Committee was done vide office
memorandum no. V104723/XXXYlll-l-2023 dated
06.03.203.

C. Formulation Action Plan and undertake site visit and interact with
stakeholders. Action Plan encompass-

Limiting Number of
vehicles and type of
vehicles, number of
tourists consistent
with the carrying
capacity of eco-
sensitive areas,

Parking of About 250-300
vehicles is available at
Gangotri dham.

Parking facility for 200-
250 vehicles is made
available at Jankichatti.

Registration was mandatory for all vehicles going to
Gangotri dham and Yamunotri dham. Police
Department, Uttarkashi has provided registration
facility at Heena for Gangotri dham and at Dobata for
Yamunotri dham.

Registration of pilgrims were also mandatory and
after due verification, pilgrims were permitted to
proceed for Gangotri and Yamunotri dham.

ii) Number of
equine/mules
consistent with
the carrying
capacity of eco-
sensitive area:

I 5 Nos. of
Equines,Mules were
permitted for Gangotri
Dham to Gaumukh track
under supervision of
Deputy Director,
Gangoui National Park.

Registration of
Equines/I\4ules is
done by Zila
Panchayat,
Uttarkashi. During the
yaJra period 2023,
3909 Equines,Mules
were registered.
Offrcials of Zila
Panchayat, Animal
Husbandry and
Revenue were
deputed along the

Page 14 of 20
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yatra route to ensure
that that the
maximum permissible
number of
EquinesiNlules does

not increase at any
point of time.

Health checkup
facilities were
provided for
Equines,Mules.
Permission of plying
were issued to only
healthy and fit
Equines,Mules. Ear
tagging is also done
before issue of
permission.

In case of death of
Equines/lv1ules, after
completing due
procedure, carcass is
disposed through
deep burial.

D. Review and plan infrastructure for:

i) Waste
management.

a Adequate manpower was
deployed for waste
management.

Arrangements were made
for collection of
segregated waste as

biodegradable and non-
biodegradable waste.
Segregated plastic waste
is compacted before
sending for recycling.

6 toilets were made at
Gangohi by Nagar
Panchayat with
appropriate cleaning and
maintenance provisions.

37 toilets (32 permanent

Zila Panchayat has
provided adequate
waste bins for
biodegradable and
non-biodegradable
wastes along the yatra
track.

Waste collection
centers are made along
the yatra track and
collected recyclable
waste is compacted
before sending for
recycling.

For disposal of dung
generated by
Equines,Mules, dung
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and 5 temporary) were
made along the Gangotri
route by Zila Panchayat.

1 MLD capacity STP at
Gangotri is functional.

pits were made.
Appropriate manpower
is deputed for cleaning
of dung.

85 permanent toilets
with adequate cleaning
arrangement was
provided along the
Yamunotri track.

Use of banned Single
Use Plastic (SUP)
items is strictly
followed.

ii) Fast disposal of
dead mules and
other measures
for protection of
flora and fauna.

Equines/Ivlules
permitted in
track.

are not
Gangotri

ln case of death of
Equines/IVIules,
Carcass is disposed
through deep burial
under supervision of
team of Zila Panchayat
and Animal Husbandry
department at
identified areas as per
SOP.

iii) Safefy
precautions and
determining
CCTV camera
locations.

14 CCTV cameras were
provided at Gangotri
dham. Cameras are
connected with Control
Room / District Control
room.

22 CCTV cameras
were provided at
Jankichatti and
Yamunotri dham and
connected with
Control Room I
District Control
room.

iv) Preparing SoP
and display
boards with Dos
and Don'ts.

Display/Signage have
been provided along the
yatra route regarding
Do's & Don'ts.

Display/Signage have
been provided along
the yatra route
regarding Do's &
Don'ts.

v) Demarcation of
areas where
activities
incompatible
with

Gangotri yatra track
routes does not falls
under prohibited areas.

Yamunotri yatra track
does not fall under
prohibited area.

a
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environment are
prohibited/regul
ated.

vi) Source of funds
to sustain
regulatory
measures, traffic
management at
suitable locations,
compliance of
environmental
norms including
Water Act, Air
Act,&E(P)Act.

. Arrangement for yatra is
a part of budgetary head
of concemed department.
Uttarakhand Tourism
Development Board
(DTDB) also provide
financial assistance.

. Water quality monitoring
of river Bhagirathi at
Gangotri, at Uttarkashi,
at Tehri Lake and
Devprayag is being
carried out by
Uttarakhand Pollution
Conhol Board. Water
quality monitoring data
indicated the water
quality of Class "A" as
per Desigrated Best Use

@BU) Criteria of Central
Pollution Control Board.

. Water quality
monitoring of river
Yamuna at Yamunotri,
at Syanchatti, at Barkot,
at Lakhwar, at Kalsi
and at Dakpatthar is
being carried out by
Uttarakhand Pollution
Control Board. Water
quality monitoring data
indicated the water
quality of Class "A" as

per Designated Best
Use @BU) Criteria of
Central Pollution
Control Board up to
Kalsi, while water
quality Class "B" is
observed at Dakpatthar.

vii) Imparting
awareness and
education to
tourists,
inhabitants and
operators.

Awareness activities
were undertaken time to
time by concem
department through
banners / hoardings /
posters etc.

Awareness activities
were undertaken time
to time by concem
department tfuough
banners / hoardings /
posters etc.

I

E. Discouraging use
of food and
products
packaged in non-
biodegradable

Banned single use plastic
items are prohibited in
Gangotri dham. Nagar
Panchayat, Gangotri
undertook drive time to

Banned single use
plastic items are
prohibited in
Yamunotri yatra route.
Penalties were

. Arrangement for yatra
is a part of budgetary
head of concemed
department. Tourism
Development Board
(DTDB) has engaged
Sulabh Intemational for
cleaning etc. activities
at Yamunotri dham.
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packaging
material,
encourage waste
disposal at
designated
places and
involve citizen in
maintaining
cleanliness and
hygiene.

tlme.

Awareness activities
were carried out time to
time for discouraging
banned single use plastic
items.

imposed in case of
violation observed.

Awareness activities
were carried out time
to time for
discouraging banned
single use plastic
items.

QR Code based
Digital Direct Refund
System was
implemented for
collection of plastic
waste.

a

F. Execute and
duly monitor the
Action Plan,
which may be
revised
periodically.

For effective monitoring
of yatra, Sector
Magistrate / Assistant
Sector Magistrate are
appointed which ensure
safe yatra management
as well as cleaning
arrangement etc.

For effective
monitoring of yatra,
Sector Magistrate /
Assistant Sector
Magisffate are
appointed which
ensure safe yatra
management as well as

cleaning rurangement
etc.

Nagar Panchayat,
Gangotri made provision
of 100 % door to door
segregated waste
collection. Biodegradable
waste is disposed
through compost pits
while non-biodegradable
waste is compacted and
sent to recycling.

Adequate manpower
were deployed for waste
management.

Zila Panchayat has
provided adequate
waste bins for
biodegradable and
non-biodegradable
wastes along the yatra
track.

Waste collection
centers are made along
the yatra track and
collected recyclable
waste is compacted
before sending for
recycling.

For disposal of dung
generated by
Equines/lv1ules, dung
pits were made.

a
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/y

r QR Code based Digital
Direct Refund System
was implemented for
collection of plastic
waste.

G, Set up Waste
Processing
/lVIanagement
facilities for
biodegradable
and non-
biodegradable
waste at
appropriate
locations, using
best practices on
the subject.
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Appropriate manpower
is deputed for cleaning
of dung.

H. Allocate
requisite funds
at District and
Gram Panchayat
level for
execution of
action plan
under the final;
supervisions of
Chief Secretary.

Requisite funds were allocated for District authorities
and Gram Panchayats for yatra arrangement along
with department budgets. Uttarakhand Tourism
Development Board (UTDB) also provides additional
financial assistance for Chardham yatra arrangement.

Reply submitted by District Magistrate, Uttarkashi is enclosed as AIINEXURL-3.

III. Environmental Awareness Activities undertook by UKPCB during
Chardham Yatra,2023:

The Uttarakhand Pollution Control Board has also launched Plastic Nirikshan
Avam Jagruha Rath (Plastic Rath) in the Chardham routes in order to
generate awareness as well as surveillance of banned SUPs status. Thee
teams were positioned at three different locations viz. Rishikesh, Uttarakashi

and Rudraprayag. Teams were equipped with posters banners, standees,

handouts, documentary films and public address system. Cotton bags were

also distributed in order to discourage plastic carry bags.

Activities Undertaken in Chardham routes:

The Plastic Nirilrshan Avam Jagruha Rath (Plastic Rath) starred from May
25,2023 to June 24, 2023, based on the pre monsoon period in Uttarakhand.

Main outcomes were:

1. The three Plastic Raths covered a distance of 6,186 km in 28 days

(Average 221 kut a day for 3 raths, Average 74 km a day for each Rath.

2. The three Plastic Raths have been to 381 different areas on the Char

Dham routes.

Page 19 of 20

3. Teams associated with Plastic Rath hx conducted regular awareness

sessions with community members and pilgrims & tourists in public

/*
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places and with local authorities in their work areas. Displayed standees,

banners, posters and distributed handouts/leaflets to local people and

pilgrims/tourists. Cloth bags were also distributed.

4. About 11,300 awareness posters and stickers were distributed by the three

Plastic Raths during the above 5-week period.

5. Photos and videos were sent by all Plastic Raths on a regular basis.

6. Twelve notices were issued to respective local authorities based on

evidences received from the three Plastic Raths

Observations

The activities has been successful in the following ways.

1. It created awareness about banned single-use plastic items and waste

management.

2. Instilled a sense of caution among Nagar NigamsA.{agar Palika Parisad

and Nagar Panchayats, as well as sanitary impectors.

3. It proved that monitoring of strategies is as important as implementing

them.

Photographs and media coverage of activities undertaken is enclosed as

AI\NEXT]RE.4.
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